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Development of Container Traffic;

It was agreed that SCI and DSR will
jointly study the future possibilities of co-
operation with special reference to greater
containeri-sation of various commodities in
both directions, formation of consortium,
Container movement control, slot exchange
and feeder operation and other measures
which might help reduce operational costs
and cover trade more efficiently.

Co-operation in International Forums:

The partners exchanges views on
questions  involving international co-
operation in maritime matters porticularly
in regard to the following:—

—Regulation of the sea-borne trade
within the framework of UNCTAD.

—UN Convention on the multimodal
transport of goods.

—Registry of ships under "Flags of
Convenience".

—IMO Convention on Carriage of
dangerous cargoes.

—Safety of ships in international

maritime traffic.

The two sides agreed to encourage
consultation  between  the concerned
institutions of the two. countries on various
issues relating to maritime traffic which may
be of mutual interest.

Retirement/extension of service of
inspector of Medical Council of India

' 263. SHRI M. KALYANASUNDARAM;'
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state;

(a) whether it is a fact that one whole-time
Inspector of Medical Council of India, New
Delhi was retired or made to resign in October,

1984 tha £h, as per rules, he could have
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continued for another two years i.e. upto the
age of 60;

(b) whether it is also a fact that
another whole-time Inspector was
given extension for two years; and

(c) if so, what are the details there,
of and the reasons in each case?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
yoilENDRA MAKWANA): (a) No.

(b) and (c) The Medical Council of India
has reported that the post of whole-time
inspectors in the Medical Council of India is a
tenure post for a period of three years in the
first instance which can be extended at the
option of the Council. One whole-time
Inspector of the Council was given extension
after completing a term of three years. During
the period of extension, he served for one year
and nine and a half months after which he
resigned and was relieved w.e.f. 15-10-1984.
The other whole-time Inspector was appointed
for a period of three years or upto the age of
60 years. He has been given extension.
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